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Mr. Speaker : Hon'ble Members, in pursuance of Rule 18 of the Rules of
Procedure and Conduct of Business in Haryana Legislative Assembly,
I have to report to the House that the Govermor was pleased to address the
Haryana Legislative Assembly today i.e. the 21st February, 2014 at 2.00 .M. under
Article 176(1) of the Constitution.

A copy of the address is laid on the Table of the House.
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Mr. Speaker : Hon'ble Members, now the Hon'ble Chief Minister will
make obituary references.
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Mr. Speaker : Hon'ble Members, 1 also associate myself with the Obituary

References made by the Chief Minister and the feelings expressed by other Members
of the House,

I feet deeply gricved on the sad demise of Shri Sis Ram Ola, Unjon Minister;
Sprit. Shanti Devi Rathi, former Minister of Haryana; Chaudhary Chanda Singh,
former Minister of State, Haryana; Chaudhary Har Sarup Bura, former Parliamentary
Secretary of Haryana; Sardar Harnam Singh, former Meriber of Hatyana Legislative
Assembly: Freedom Fighters & Martyrs of Haryapa; relatives of Transport Minister,
MLA, Ex-Ministers and Ex-MLA, whose names have been mentioned by the Chief
Winister and other Members of this Fouse.

Shri Sis Rarm Ol was elected to the Rajasthan Legislative Assembly for
eight times and also remained Mitister for a very tong period in that State. He held
various important portfolios in the Rajasthan Cabinet. He was also elected to Lok
Sabha for five times and was Union Minister at the time of his death jast year. He
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was Padma Shree Awardee, a veteran Parliamentarian and an able Administrator,
who held various very important portfolios in the Union Cabinet.

~ Smt, Shanti Devi Rathi was ¢lected to the Haryanz Vidhan Sabha for two
times and remained Chief Parliamentary Seeretary, Minister of State and Cabinet
Minister also. She was Teachers Union Leader.

Chaudhary Chanda Singh was elected to this House twice and he was a
great social worker who also remained Minister of State.

- Chaudhary Tar Sarup Bura was elected to Haryana Vidhan Sabha twice and
remained Patliamentary Secretary for some time. He was dedicated social worker.

Sardar Harnam Singh was elected to this House once. He was a great workers'
leader.

Freedom Fighters and Martyrs are great personalities, whose sacrifices
cannot be forgotten by anyone. These are such selfless people who do not care
for their own and are always ready to serve the society and the country as a whole
and their supreme sacrifices make the citizens' life much better,

We are also very much concerned about the death of our nears and dears
and we all miss them a lot.

U pray to Almighty to give peace to the departed souls. | will convey the
feelings of this House to the bereaved families. Now, T request all of you to kindly
stand up to pay homage to the departed souls for two minutes.
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M. Speaker : Hon'ble Members, under Rule 13(1) of the Rules of Procedure
and Conduct of Business in the Haryana Legislative Assembly, 1 nominate the
following members to serve ofi the pane] of Chairpersons:-

1. Prof Sampat Singh, MLA

2. Shri Anand Singh Dangi, MLA

3. Shri Rampal Majra, MLA

4. Smt Kavita Jain, MLA

oft a1 oI SRS © AW FAEINY, T T e § e Frd 9 At 6o
@ & 12ﬁﬁﬁf&ﬁﬁﬁﬁiﬁw&rw%gqﬁlwﬁmﬁwﬁﬁqw@ﬁ
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ot sy o - R, 7 7% v F1 o & FF oo veen WY A @R F
W WEE gel w8l ¥

M. Speaker : Hon'ble Members, [ am to inform that T have received an
intimation {interruption)
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Mr. Speaker: Hon'ble Metnbers, I am to inform the Fouse that | have
received an intimation from Kumari Sharda Rathore, CPS/Home in which she has

expressed her inability to attend the sitting of the House today, the 21st February,
2014 due to certain important engagements in her Ballabgarh Constituency.

(i)
Mr. Speaker : Hon'ble Members, | am to inform the House that | have
received an intimation from Shri Bharat Bhushan Batra, MLA in which he has

expressed his inability to attend the sitting of the House today, the 21st February,
2014 due to unavoidable circimnstances.

(@) wia gy
iy RIoTaTeE BT srpAfer fag g Rl wedt

Mr, Speaker : Hon'ble Members, now the Secretary will make an
announcement. {(Noise & [nterruption)
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M. Speaker : Nothing is to be recorded.
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1.

12,
13.
14.

13.

16.

2 T WeE B LT TR W
SEPTEMBER SESSION, 2013
The Haryana Motor Vehicles Taxation Bill, 2013.
The Haryana Canal and Drainage {Amendment) Bill, 2013.

The Haryana Good Conduct Prisoners (Temporary Release)
Amendment Bill, 2013,

The Harvana Appropriation (No.3) Bill, 201 3.
The Haryana Appropriation (No.4) Bili, 2013.
The Haryana Panchayati Raj (Amendment) Bill, 2013,

“The Punjab Village Common Lands (Regulation) Haryana Amendment
Bil, 2013, .

The Haryana Cattle Fairs (Amendment) Bill, 2013.

The Haryana Development and Regulation of Urban Areas (Second
Amendment) Bil, 2013,

Indira Gandhi University, Meerpur, Bill, 2013,

The Haryana Town Improvement (Amendment and Validation)
Bill, 2013,

The Haryana Municipal Corporation {Second Amendment) Bill, 2013.
The Haryana Municipal (Amendment) Bill, 2013

The Haryana Management of Civic Amenities and infrastructure
Deficient Municipal Areas (Special Provisions) Bill, 2013,

The Haryana Registration and Regulation of Societies (Amendment)
Bill, 2013,

The Haryana Salaries and Allowances of Ministers (Amendment)
Bill, 2013,

« 2w 3 i fed T R
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17, The Haryana Legislative Assembly Speaker's and Deputy Speaker's
Salaries and Allowances { Amendinent) Bili, 2013.

18, The Haryana Legislative Assembly (Salary, Allowanccs and Pension
of Members) Amendment Bill, 2013,

19, The Indian Stamp (Haryana Amendment) Bill, 2013.

o ¥ T eRT e W (s o )
M. Speaker : Nothing is to be recorded.
St T AW ae ; wfia ww, * (e od )

TN Herrgen il Y gzl Rad

Mr, Speaker : Hon'ble Members, now I report the time table of various
business fixed by the Business Advisory Cotnmittes,

The Committes metat 11.00 A.M. on Friday, the 215t February, 2014 inthe
Chamber of the Hou'ble Speaker.

"The Committee recommends that unless the Speaker otherwise directs,
the Assembly whilst in Session, shall meet on Mondzay at 2.00 P.M. and adjourn at
6.30 PM. and on Tuesday, Wednesday, Thursday and Friday will meet at 10.00
A.M. and adjourn at 2,00 P.M. without question being put,

On Friday, the 21st February, 2014 the Assembly shall meet immediatsly
half an hour afier the conclusion of the Governor's Address and adjourn after the
conclusion of Business entered in the List of Business for the day.

The Committee further recommends that on Friday, the 28th February, 2014,
the Assembly shall meet at 2.00 PM. and adjourn after the conclusion of the
Business entered in the List of Business.

'The Committee also further recommends that on Tussday, the 4th March,
2014, the Assembly shall meet at 10.00 A.M. and adjourn after the conclusion of
the Business entered in the List of Business,

The Committee, after some discussion, further recommends thar the
Buginess on 25th, 26th, 28th February, 2014, 3rd and 4th March, 2014 be transacted
by the Sabha as under

THE HOUSE WILL MEET 1. Laying a copy of the Governor's
IMMEDIATELY HALF AN HOUR Address on the Table of the House,
AFTER THE CONCLUSION OF THE
GOVERNOR'S ADDRESS ON THE
218TFEBRUARY, 2014

2. Obituary References,

- we G st R e
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SATURDAY, THE 22ND FEBRUARY,
2014

SUNDAY, THE 23RD FEBRUARY,
2014

MONDAY, THE 24TH FEBRUARY,
2014

TUESDAY, THE 25T FEBRUARY,
2014, (2.00 PM.)

WEDNESDAY, THE26TH FEBRUARY,
2014, (10.00AM)

THURSDAY, THE 27TH FEBRUARY,
2014

FRIDAY, THE 28TH FEBRUARY, 2014
(200PM)

SATURDAY, THE 1STMARCH, 2014
SUNDAY, THE 2ZND MARCH,2(14

MONDAY, THE 3RD MARCH, 2014
(2.00 PM.)

ghraron = wet

L

o
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Presentation and adoption of First
Report of the Business Advisory
Committee,

Papers 1o be laid/re-laid on the Table
of the House,

Presentation of four Preliminary
Reports of the Committes of Privileges
and extension of time for presentation
of the final repotts thereon.

HOLIDAY

HOLIDAY
HOLIDAY

QQuestions E-Iéur.

Motion under Rule-121.

Discussion on Governor's Address.
Questions Hour.

Presentation of Reports of the
Assembly Commiltees.

Resumption of General discussion on
Governor's Address and Voting on
Motion of Thanks,

Presehtation, Discussion and Voting,
ot Supplementary Estimates (Znd
Instalment) for the year 2013-2014.

HOLIDAY

Cuestions Hour.

Presentation of Budget Estimates for
the year 2014-2015,

HOLIDAY
HOLIDAY

Questions Hour.
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2 Discussion on Budget Estimates for
the year 2014-2015 and reply by the
Finance Minister thereon.

3. Discussion and Voting on Demands
for Grants on Budget Estimates for the
year2014-2015.

4, Legislative Business,

TUESDAY, THE4THMARCH, 2014 1. Questions Hour.

(10.00AM) 2. Motion under Rule 15 regarding Non-

stop sitting,

3. Motion under Rule 16 regarding
adjournment of the Sabha sine-die.

4. Papers to be laid, ifany.

5. Presentation of Reporty of the
Assembly Committees.

6 The Haryana Appropriation Bill in
respact of Supplementary Estimates
(2nd Instalment) for the year 2013-
2014, »

7. The Haryana Appropriation Bill in
respect of Budget Estimates Tor the
year 2014-2015.

8 Legislative Business,

9 Any other Bujiness.”

Mr. Speaker : Now, the Hon'ble Parliamentary Affairs Minister will move
the motion that this House agrees with the recommendations contained in the first
Report of the Business Advisory Comimittes.

Industries Minister (Shri Randeep Singh Surjewala) ; Sir, 1 beg tomove-

That this House agrees with the recommendations contained in the first
Report of the Business Advisory Commiittee,

Mr. Speaker : Motion moved-

That this House agrees with the recommendations contained in the first
Report of the Business Advisory Committee.
o SefIe FR RIS (UITGT) | ThHEY T, T frerdT TaamE o TEET #Y
frgr wew 9 = &1 6 A, 2013 71 3¢ Uwd awe $vF & 715 7% I Qe o
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vl & oty g s e @ R g < o fnel o ardieeelt F s v vady dgw sl
we s T e 3 ¥ ot gon o e WY, e me R N sge W R
o o= fewe 91 wreve 8112 R 4§ e Sk e s o @9 #1 sferon
W W I A 21 wE @ 24 7 9% gof oY § seae W ¥ 2k ¥ siern |
QT BT T o T e # T Rrren off 5 O e | Qe @ v o i e @ &
A EEH! o anow 7 €@ gs w8 1 fear wrfarr e St wm exemn sy &
S W AR g § | v F Rroll s urd B v &, e o oaw | i
SRR w7 Byt s & 9 w e &, ave 9 Se £ o e dew v R
dreet ared §) oftem W=, Wy 9w o & e ave v ga R e ¥ 3
iy gl gre ol € Wl & | wveR T 3o weal 99T € 7 WG TN HaE o
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T e &, orrs i e oY 5w waaas &, et wwenst uy eat wd o wdr
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ot axfrer Foror (srmameny &) el ww, wy T TR ety woe ey
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GHR e T SHFEN LY. e @ wense e vE 8 9 e
et eft fafifels 3 o wearg W 8 |9l 0SB o T o @ ek
w WA, & 0 9w o fEm e § ) e w, e st o Rarer
Freen gon & ol smw SwwT A9 5% fmm ww % afR 2w w €

o} oreaet ; foror e, o 9w o (RemerT BT W A 39 Ay & S
@E W11 Now, Just give suggestions regarding Business Advisory Committee
Report only,
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Y arforer fron: wiiee we, A_T SR 98 © 5 99l W @1 ol W T ©
w18 v fman omd |
Mr. Speaker ; Shri Ram Pal Maira Ji very briefly please,

< T e (FERM) | SIEY G, w9 W77 SRS o7 US U% e oy
T ST A5 PET A7 & aga Wy TN 59 GeA 7 TG | WEA 950 o Wi 0%
=l e T REEmay-oTs e W 891 @ 91 % wd | ST oW Y’
FHEE TR A A9 55 gerd & (% e owe wed gen 7 wiiww wy, & wew e
e w9 e o e 10 o 3 s el % ad o 11 R offr ¢
TS Teil 5, Waid feou] sniras 21 57 sl femrae ot 31 5 9@ well
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ot arviies g et | WhHY WY, A el o Rt ¥ B gl wa ¥
s el % T 5T TR 99 gU 1 wa ¥ ¥y o g W e 9 ¥ o
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Prias & fip 57 il T doTan oMY | WUER B A ¥R e & wod 6 e g
oy A W =Y § 7 (90 TE =ee) 4

sft arees © T A, g Wi daR WA YRIT1 Let me speak. (M @
w19u) Please let me read-out. 379, 2000 & 2004 e wet ® § 47 fafévd 48
# 3w 2004 @ 39 81 fufey g §1 o f ermen T 1 (R €F RIS 306
w # g By fufde gf §) e o R A f 9w vl

ot st s et © s el mrlv Qgw oR ang wu o wEN wAE H 7
o R g £ 7 :

M. Speaker ; Question is-

That this House agrees with the recommendations contained in the
First Report of the Business Advisory Committee.

The motion was carriéd,

1G R (s Gt
) :
7t areites e arden : TR, 540 ol I it & e W A € T wR ww
T # orfea ¥ ward ¥ iy vy R o € gufd @A Bt st Te @l
off arene] © T AE SNEY | (TR U wTum)
oY areTieh GAT RIS HETET TR, WY AR AR SN T AR W 6
Ty srt s o <t § Twfery gw WeA 9 e « wgrg o B faRie A 4 g e
e o GIHATST Ped £
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e W AIHSIYE T YY) (¥AT U SET)
(i}
ot arforer fareT « sroay wETRY, 3R O vd A wiet ¥ wft wewdl & o wad
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ot seforen for ; areasy e, WAt O 9F AR AR WLE W orafy T8t
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Mr, Speaker : Now, the Parliamentary Affairs Minister will lay/re-lay papers
on the Table of the House.

Industries Minister (Shri Randeep Singh Sarjewala) ; Sir,  beg to lay on
the Table of the House—

The East Punjab Utilization of Lands (Haryana Amendment) Ordinance,
2013 (Haryana Ordinance No.d of 2013}

'The Haryana Value Added Tax (Amendment) Ordinance, 2013 (Maryana
Ordinance No.5 0f2013). .

The Haryana (Abolition of Distinction of Pay Scale between Technical
and Non-technical Posts} Ordinance, 2013 (Haryana Ordinance No.6
of 2013).

The Haryana Right to Service C)rdinﬁnm:, 2013 (Haryana Ordinance
Mo 7of2013)

The Haryana Value Added Tax (Second Amendment) Ordinance, 2013
(Haryana Ordinance No.t of 2014),

The Haryana Municipal Street Vendors (Protection of Livelihood and
Regulation of Street Vending) Ordinance, 2013 (Haryana Ordinance No.2
of 2014},

The Haryana Municipal Corporation (Third Amendment) Ordinance,
2013 {(Harvana Ordinance No_3 of 2014).

Sir, [ beg to relay on the Table of the Houge-

The Parliamentary Affairs Department Notification No. 5.0. 67/H A. 1%
1986/%.4/2013, dated the 13th August, 2013 regarding the Haryana
Legislative Assembly (Medical Facilities to Members) Amendment
Rules, 2013 as required under section 4 (2) of the Haryana Legislative
Assembly (Medical Facilities to Members) Act, 1986.

The Personnel Department Notification No, (:8.R 9/Const/Art.320/2013,
dated the 1st April, 2013 regarding amendment in Haryana Public
Service Commission (Limitation of Functions) Regulations, 1973, a3
required under Article 320(5) of the Congtitution of India.
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{Shri Randeep Singh Surjewala)

The Personnel Department Notification No. G.5.R.13/Const./Art.320/
2013, dated the 26th Apeil, 2013 regarding amendment in Haryana Public
Service Commission (Limitation of Fanctions) Regulations, 1973, as
required under Article 320(5) of the Constitution of India.

The Excise and Taxation Department Notification No. 5.0, 132/H.A.6/
2003/5.60/201 3, dated the 315t December, 2013 regarding amendroent in
the Harvana Vatue Added Tax (Second Amendment) Rules, 2013, as
required under section 60 (4) of the Haryana Value Added Tax
Act, 2003,

The Annual Report of Haryana Police Housing Corporation Limited for
the year 2011-2012, as required under section §19-A (3) (b} of the
Companies Act, 1936,

The Audit Report and Aanual Accounts of Haryana State Agricultural
Marketing Board, Panchkula for the year 201 1-2012, as required under
section 19-A(3) of the Comptroller and Auditor General’s {Dutles,
Powers and Conditions of Serviee) Act, 1971,

The 39th Annual Report of Haryana Seeds Development Corporation
Limited Panchkula for the year 2012-2013, as required under section
619-A(3) (b} of the Companies Act, 1936.

The 43rd Annuat Report of Haryana State Warehousing Corporation
for the year 2009-10, as required under section 31(11) of the Warehousing -
Corporation Act, 1962,

The Finance Accounts (Volume-I & II) for the year 2012-2013 of the
Government of Haryana in pursuance of the provisions of Clause (2) of
Article 151 of the Constitution of India.

The Appropriation Accounts for the year 2012-2013 of the Government
of Haryana in pursuance of the provisions of Clause (2) of Article 151
of the Constitution of India.

sfY sreite g SRS : e WEITY, WA WER B TRE U qgd o) wgegl
e SorT B AR wei T
oft aremer @ Wyl oISt o W g wE w@ € 7% Rore 7 e Wy
frimiie wme & widy ¥ Rdmiver Wiy o1 orfEe aftaew
g et aen aifam vfdem wRE o & Y e agrT
(i) sht aivw gesren sieren, Ty, & fog

Mr. Speaker : Now, Dr. Raghuvir Singh Kadian, M.L.A., Chairperson,
Committes of Privileges, will present the Eighth Preliminary Report of the Committee

« I B srdyera R vl fiem T
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of Privileges with regard to the question of alleged breach of privilege given notice
of by Shri Kuldeep Sharma, MLA, {how Ho'ble Speaker) against Shri Om Prakash
Chantala, MT.A who made false statement on the floor ofthe House on 11th March,
‘2010 regarding imposing VAT on Salt which was made willfully, deliberately and
knowingly by Shri Om Prakash Chautala, MLA thereby misleading the House and
amounting te committing the contemnpt of the House/ breach of privilege by him
and will also move that the time for the presentation of the final Report to the
House be extended up to the first sitting of the next Session,

Chairperson, Committee of Privileges (Dr. Raghovir Singh Kadian) ;

Sir, I beg to present the Eighth Preliminary Report of the Committee of Privileges
with regard to the question of alleged breach of privilege given notice of by Shri
Kuldeep Sharma, MLA, (now Hor'ble Speaker) against Shri O Prakash Chautala,
MLA who made false statement on the floor of the House on 11th March, 2010
regarding imposing VAT on Salt which was made willfully, deliberately and
knowingly by Shri Om Prakash Chautala, MLA thereby misleading the House and

T amounting to committing the contempt of the House/ breach of privilege by him,

Sir, Lalso beg to move-

That the time for the presentation of the final Report to the House be
extended up to the first sitting of the next Seegion,

Mr. Speaker : Motion moved-

' That the time for the presentation of the final Report to the House be
extended up to the first sitting of the next Session.

Mr. Speaker ; Question is-

That the tirne for the presentation of the final Report to the House be
extended up to the first sitting of the next Session.

The motion was carried.

(if) o0 aier aver <eren, wa.gE. ¥ Rreg

Mr. Speaker : Now, Dr. Raghuvir Singh Kadian, M.L.A., Chairperson,
Committee of Privileges, will present the Eighth Preliminary Report ofthe Commitree
of Privileges with regard to the question of alleged breach of privilege given notice
of by Shri Bharat Bhushan Batra, MLA against Sho Om Prakash Chautala, MLA
who made false, misteading and incorrect statement on the floor of the House on
11th March, 2010 willfully, deliberately and knowingly stating that the Haryana
Urban Development Authority had not acquired a single acre of land since coming
into power of the Congress Government from March, 2005 1ill date. He has also
stated that not even a single sector of HUDA had been floated during this period,
whereas the Parliamentary Affairs Minister, Shri Randeep Singh Surjewala had
pointed out the correct factual position but Shri Om Prakash Chautala again asserted
that neither even a single sector of HUDA was fleated nor a single acre of land was
acquired by HUDA from March, 2005 till date. By doing so Shri Om Prakash Chautala
has tried to mislead the House willfully, knowingly and deliberately which amounts
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[Mr Speaker]

tc; conternpt of the House/Breach of Prmlege cormmtted by hm on the floor of the
House. Thus, the matter of making false staternent by Shri Om Prakash Chautala on
the floor of the House on 11th March, 2010, involves the question of breach of
privilege/contempt of the House and will also move that the time for the presentation
of the final Report to the House be extended up 1o the first sm:mg of the next
Session. :

Chairperson, Comnmittee of Privilcges (Dr. Raghuvir Singh Kadian) :
Sir, | beg to present the Sixth Preliminary Report of the Committes of Privileges with
regard to the guestion of alleged breach of privilege given notice of by Shri Bharat
Bhushan Batra, MLA against Shri Om Prakash Chautala, MLA who made false,
tnisleading and incorrect statement on.the floor of the House on 11th March, 2010
willfully, deliberately and knowingly stating that the Haryana Urban Development
Authority had not acquired a single acre of land since coming into power of the
Congress Government from March, 2005 til] date, Fle has also stated that noteven
a single sector of HUDA had been floated during this period, whereas the
Parliamentary A ffairs Minister, Shri Randeep Singh Surjewala had pointed out the
correct factual position but Shri Om Prakash Chautala again asserted that neither
even a single sector of HUDA was floated nor a single acre of land was acquired by
HUDA from March, 2005 till date. By doing so Shri Om Prakash Chautala has tried
to mislead the House willfully, knowingly and deliberately which amounts to
contempt of the House/Breach of Privilege committed by him on the floor of the
House. Thus, the matter of making false statement by Shri Om Prakash Chautala on
the floor of the House on 11th March, 2010, involves the question of breach of
privilege/contempt of the House. :

$ir, 1 also beg to move-

That the time for the presentation of the final Report to the House be
extended up to the first sitting of the next Session.

Mr. $peaker : Motion moved-

That the time for the presentation of the final Report to the House be
extended up to the first sitting of the next Session. ‘

Mr. Speaker : Questmn is- .

'Fhat the time for the presentation of the final Report o the House be
extended up to the fi rst swtttmg of the next Segsion.

The motion was carried.

(m)sﬁm’mmw TUAY. & g

Mr. ‘-‘npeaker Now, Dr, Raghuvir Singh Kadian, M.L.A., Chalrperson
Committee of Privileges, will present the Sixth Preliminary Report of the Commitiee
of Privileges with regard to the question of alleged breach of privilege given notice
of by Shri Aftab Ahmed, MLA against Shri Om Prakash Chautala, MLA who made



fadrirer mad & 9w 4 frerfise s o wdie oy (1)43
T O T sl pREeT Teg oS e e wee

categorically incorrect and misleading statement on the floor of the House on 1 1th
March, 2010 stating that Reliance Company has been given 1500 acres of
Government Jand ata cost of Rs. 370 crore in garb of giving employment, particularly
when HSIIDC had acquired this land for welfare of the people. He further stated
that a four acres chunk of fand out of this acquired land has been auctioned for Rs,
290 crore. He consequently alleged loss to the exchequer and fraud on acceount
thereof, He further stated that land of farmers was acquired in the name of 'SEZ'
and they were told that they will be given bonus/anmiity of Rs. 10,000/ per acre
per year. He further stated that even a rupee has not been paid till date 1o any
farmer by way of such bonus/annuity. Whereas the above staterent of Shri Om
Prakash Chautala is factually and absolitely incorrect. Shri Om Prakash Chautala
has made a false, misleading and incorrect statement int the House on both the
afore-stated subjects. Shri Om Prakash Chautals made this statement willfully,
deliberately and knowingly to mislead this august House, This constitutes a matter
of clear breach of privilege of the House. Thus, the miatter of malking false statement
by Shri Om Prakash Chautala on the loor of the House on 11th March, 2010,
involves the question of breach of privilege/contempt of the House and will also
move that the time for the presentation of the final Report to the House be extended

upto the first sitting of the next Session,

Chairperson, Committee of Privileges (Dr. ‘Raghuvir Singh Kadian) :
8ir, I'beg to present the Sixth Preliminary Report of the Committes of Privileges with
regard to the question of alleged breach of privilege given notice of by Shri Aftab
Ahmed, MLA against Shri Om Prakash Chautala, MLA who made categorically
incorrect and misleading statement on the floor of the House on 1 1th March, 2010
stating that Reliance Company has been given 1500 acres of Govermment land at
cost of Rs. 370 crore in garb of giving employment, particularty when BSHDC had
acquired this land for welfare of the people. He further stated that a four acres
chunk of land-out of this acquired land has been auctioned for Rs. 290 erore. He
consequently-alteged loss to the exchequer and fraud on-account thereof He
further stated that land of farmers was acquired in the name of 'SEZ* and they wers
told that they will be given bonus/annuity of Rs. 10,000/ per acre per year. He
further stated that even a rupee has not been paid till date to any farmer by way of
such bonus/annuity. Whereas the above statement of Shri Om Prakash Chautala is
factually and absolutely incorrect. Shri Om Prakash Chautala has made a false,
misleading and incorrect statement in the House on both the afore-stated subjects.
Shri Om Prakash Chautala made this statement witlfully; deliberately and knowingly
to mislead this august House. This constitutes a matter of clear breach of privilege
of the House. Thus, the matter of making false statement by Shri Om Prakash
Chautala on the flaor of the House on 11th March; 2010, involves the question of
breach of privilege/contempt of the House.

8ir, [ also beg to move- .
- "That the time for the presentation of thé final Report to the House be
© . extended up to the first sitting of the next Session, .
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Mr, Speaker : Motion moved-

That the time for the presentation of the final Report to the House be
extended up to the first sitting of the next Session. ‘

Mr. Speaker : Question is-

That the time for the presentation of the final Report to the House be
extended up to the first sitting of the next Session. ‘

The motion was carried.
(iv) o ¥ werer deren & frew

Mr. Speaker : Hon'blé Members, now, Dr. Raghuvir Singh Kadian, MLA,
Chairperson, Committee of Privileges will present the Seventh Preliminary Report
of the Comtiittee of Privileges with regard to the question of alleged breach of
privilege given notice of by Shri Kuldeep Sharma, MLA(now Hon'ble Speakest)
against Shri Om Prakash Chautala, MLA who made false, misleading and incorrect
statement on the floor of the House on 6th September, 2010, stating that & news
was being televised by some News Channels that in the car of Shri Gopal Kanda,
Minister of State for Home, Haryana, a girt has been kidnapped and three men
raped her. He further stated that Shri Gopal Kanda himself was driving the car and
this car was owned by Shri Gopal Kanda, He also stated the pumber of car as FIR-
40-L-0009. He further staved that the girl was kidnapped from Delhi and was raped
in Gurgaon. Therefore, the Govermment should resign. Whereas, the above
statement of Shri Om Prakash Chautala is factually and absolutely incorrect. Shi
Om Prakash Chautala made a false, misleading and incorrect statement in the House,
He made this staterient wilifully, detiberately and knowingly to mislead this auguost
House. This constitutes a matter of clear breach of privilege of the House. Thus,
the matter of making false statement by Shri Om Prakash Chautala on the floor of
the House on Gth September, 2010, involves the question of breach of privilege/
contempt of the House and will also move that the time for the presentation of the
final Report to the House be extended upto the first sitting.of the next Session.

ot TG ISR 5 AR WEIRE, (T
Mr, Speaker ; Mr. Majrm let him ,speék, please. Nca{hing is tb berecorded.
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Mr. Speaker : Mr. Majra, let him speak, please. Nothing is to be recorded.

Chairperson, Committee of Privileges (Dr. Raghuvir Singh Kadian) :
Sir, 1 beg to present the Seventh Preliminary Report of the Committee of Privileges
with regard to the question of alleged hreach of privilege given notice of by Shri
Kuldeep Sharma, MLA(now Hon'ble Speaker) against Shri Om Prakash Chautala,
MLA who reade false, misteading and incorrect gtatement on the floor of the House
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on 6th September, 2010, stating that a news was being televised by some News
Chatinels that in the car of $hri Gopat Kanda, Minister of State for Home, Haryana,
a girl has been kidnapped and three men raped her, He further stated that
3hri Gopal Kanda himself was driving the car and this car was owned by Shri Gopal
Kanda. He also stated the number of car as HR-70-L-0009, He further stated that
the girl was kidnapped from Delhi and was raped in Gurgaon. Therefore, the
Government should resign. Whereas, the above statement of Shri Om Prakash
Chautala is factually and absolutely incorrect. Shri Om Prakast Chautala made a
false, misleading and incorrect statement in the House., He made this statement
willfully, deliberately and knowingly to mislead this august House. This constitutes
amatter of clear breach of privilege of the House. Thus, the matter of making false
statemnent by Shri Om Prakash Chautala on the floor of the House on 6th September,
2010, involves the question of breach of privilege/contempt of the House,

Sir, I also bag to move-

That the time for the presentation of the final Report to the House be
extended upto the first sitfing of the next Session.

Mr. Speaker : Motion moved-

That the time for the presentation of the final Report to the House be
extended upro the first sitting of the nexr Session,

Mr. Speaker ; Question is-

‘That the time for the presentation of the final Repart to the House be
extended upto the first sitting of the next Session.

The motion was carried.

Mr. Speaker : Hon'ble Members, now the House i5 adjouned 6l 2.00 PM.
on Tuesday, the 25th February, 2014,

*16.51 hrs. (The Sabha then *adjourned till 2.00 PM. on Tuesday, the

25th February, 2014.)
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